INCOME TAX APPELLATE TRIBUNAL, PUNE

% CAUSE LIST OF
FOR 16-JANUARY-2025 (FRIDAY)
(COURT ROOM NO 1) Meeting No : 2640 686 0308 Password : 123456
(COURT ROOM NO 2) Meeting No : 2643 635 4589 Password : 123456
EARLY HEARING PETITIONS
BEFORE SHRI R K PANDA, HON'BLE VICE-PRESIDENT
AND MS ASTHA CHANDRA, JUDICIAL MEMBER

Srl | Type Num | Code |Year |Assessee A-Y.
1 ITA 2702 | PUN 2025 |A] INITIATIVE SEWA FOUNDATION 2012-13 A
2 ITA 2703 | PUN 2025 |A] INITIATIVE SEWA FOUNDATION F.y.2013-14 A

MISCELLANEOUS APPLICATIONS
BEFORE SHRI R K PANDA, HON'BLE VICE-PRESIDENT
AND MS ASTHA CHANDRA, JUDICIAL MEMBER

Srl | Type | Num | Code |Year |Assessee AV,
1 MA 35 PUN 2025 | SHRI SANTOSH SUBHASHAPPA MUKTA (e-file) 2012-13 B
2 MA 36 PUN 2025 | SHRI SANTOSH SUBHASHAPPA MUKTA (e-file) F.y. 2013-14 B
3 MA 37 PUN 2025 | SHRI SANTOSH SUBHASHAPPA MUKTA (e-file) 2014-15 B
4 MA 60 | PUN | 2025 |Subhashappa V Mukta eogao? 8
5 MA 61 | PUN | 2025 |Subhashappa V Mukta 2009:10 B
6 MA 62 | PUN | 2025 |Subhashappa V Mukta 010311 B
7 MA 63 | PUN | 2025 |Subhashappa V Mukta “0lLte B
8 MA 64 PUN 2025 | Subhashappa V Mukta 2012-13 B
9 MA 65 | PUN | 2025 |Subhashappa V Mukta 201344 B
10 MA 66 | PUN | 2025 |Ganesh Subhashappa Mukta 200509 B
11 MA 67 | PUN | 2025 |Ganesh Subhashappa Mukta 2003:10 B
12 MA 68 | PUN | 2025 |Ganesh Subhashappa Mukta 2010-11 B
13 MA 69 | PUN | 2025 |Ganesh Subhashappa Mukta 200112 B
14 MA 70 | PUN | 2025 |Ganesh Subhashappa Mukta 2012:13 8
15 MA 71 | PUN | 2025 |Ganesh Subhashappa Mukta =0 B
16 MA 72 | PUN | 2025 |Ganesh Subhashappa Mukta cO1glo 8

FOR 16-JANUARY-2025 (FRIDAY)
BEFORE SHRI MANISH BORAD, ACCOUNTATNT MEMBER

Srl | Type Num | Code |Year |Assessee a4

1 MA 82 PUN | 2025 |[D] YOUNUS ABDUL SATTAR POCHI smc




INCOME TAX APPELLATE TRIBUNAL, PUNE
CAUSE LIST OF
FOR 16-JANUARY-2025 (FRIDAY)
BENCH CANCELLED
THE FOLLOWING MA'S ARE ADJOURNED.
NO SEPARATE HEARING NOTICE WILL BE ISSUED.

BEFORE SHRI MANISH BORAD, ACCOUNTATNT MEMBER
AND SHRI VINAY BHAMORE, JUDICIAL MEMBER

Srl | Type | Num | Code |Year |Assessee o
1 MA 84 | PUN | 2025 |Rakesh H Mehta HUF (e-file) 2018-19 30.01.2026
2 MA 85 | PUN | 2025 |Rakesh H Mehta HUF (e-file) 2019-20 30.01.2026
3 MA 86 PUN | 2025 |Rakesh H Mehta HUF (e-file) 2019-20 30.01.2026

BEFORE MS ASTHA CHANDRA, JUDICIAL MEMBER

AND DR DIPAK P RIPOTE, ACCOUNTANT MEMBER

1 MA 289 | PUN | 2022 |Mukeshkumar Pukhraj Mehta E010- 1 30.01.2026
2 MA 315 | PUN | 2023 |Star Quenchers Spirit Pvt. Ltd it 30.01.2026
3 MA 45 PUN 2024 |Prodair Air Products India Private Limited, Pune 2018-19 30.01.2026

BEFORE DR. DIPAK P RIPOTE, ACCOUNTANT MEMBER

AND SHRI VINAY BHAMORE, JUDICIAL MEMBER

Srl | Type Num | Code |Year |Assessee AY.
1 MA 26 PUN 2025 | SHRI VENKATESHWARA PANMASALA £049:20 30.01.2026
2 MA 52 | PUN | 2025 |Shailendra Nath Agarwal 2000:09 30.01.2026
3 MA 73 | PUN | 2025 |Agarwal Group Corporate Holdings Pvt. Ltd. (e-file) 200809 30.01.2026
4 MA 74 | PUN | 2025 |Shailendra Nath Agarwal (e-file) 2008-09 30.01.2026
5 MA 75 | PUN | 2025 |Shailendra Nath Agarwal (e-file) 2009-10 30.01.2026
6 MA 103 | PUN | 2025 |Shailendra Nath Agarwal R009-19 30.01.2026
7% MA 104 | PUN | 2025 |Agarwal Group Corporate Holdings Pvt. Ltd. 2058 30.01.2026
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For Assistant Registrar




